
courses io various .,stem, of medicioe Ire 
mad' 00 the basi' of -common admiuioD 
teet. 

(b) and (c) Accordiol to information 
a,'aUable in tbe Ministry, tbo admiuioD 
capacit)' in Ayurvedic anci Onani deane 
couna in tbe various colleSes io tbe country 
•• on 1.4.1985 was 3872 and 675 respectively. 
Furtber, accordinl to tbe information 
veilable iD the Ministry tbe facilities are not 
UDder-utilised. 

(d) Does not arile. 

Deltructlon or Wall. of Sirl Fort 

2591. SHRI SVEO SHAHABUDDIN : 
Will tbe Minister of HUMAN RBSOURCe 
DBVELOPMBNT be pleased to atate : 

(a) wbethor Government are aware 
about reported encroachments resulting in 
systematic destruction of tbe walls of tbe 
hiltoric Siri Fort; and 

(b) whether any remedial action bas 
been taken by Government to vacate tbe 
encroachments and to protect tbe fort walls 
from further distruction ? 

THE MINISTER OF HUMAN 
RBSOUR.CE DEVELOPMENT AND 
MINISTRY OF HEALTH AND FAMIt.Y 
WELFARB (SHRI P. V. NARASIMHA 
RAO): (a) A portion of tbe Siri Fort 
wall. and Its adjoining area facinl Sbabpur. 
Jat village bas been .ncroacbed upon. At 
places t be waU is d~maied. 

(b) Appropriate action for removal of 
tbo encroachments is beiDg considored in 
consultation with ,the agencies concerned. 
To cbeck further encroacbments and damaae 
to tbe fort walls, effective wat~~ aDd ward 
il beiol cOIured. 

N.". Item, Captloaecl c'L,p •• I. t. 
Red.CrOll WorklDa" 

2592. SHRI SIMON TIOGA: Will 
the Minister of HEALTH AND FAMILY 
1YBLPAaB be pl,1I04 to.~: ' 

(I) wbether atteDtion of Government 
hal bOOD draW,D to the news-item captioned 
c·Lapse. in tbo Red-Cross workiDI'~ published 
io the Statesman dated 22 AUlult, 1986 ; 

'(b) if so, tbe dotaiis thereof and the 
reaSODS for the laps •• ; IDd 

(c) actioD takeD in tbi. reaard ? 

THB MINISTER OF STATS IN THB 
MINISTR.Y Of HEALTH AND FAMILY 
WELFARE (KUMARI SAilOS 
KHAPARDE): (a) Government are aware 
of tbe Pre II report. 

(b) I t is understood from tbo Ministry 
of Home Affairs that the IRCS had not met 
certain technical requirements of the ForeilD 
Contribution \RegulatioL) Act, which wu 
brought to tbe notice of the Society. wbo 
are now complying with the reQuiremcntl. 

(c) Does Dot arile. 

Proposal for a Natlo.a. NutritloB Polle, 

2593. SHRI N. DENNIS: Will the 
Minister of HUMAN RESOURCE DEVE. 
LOPMENT be plea.ed to state : 

(a) whethcr thero is any proposal und.r 
the consideration of Government if frame a 
National Nutrition Policy; and 

(b) if so, the details reaardiol itl 
objective alonawitb areas whero DutritioD 
pr,0aramme could b. most fruitful ? 

THE MINISTER OF STATR IN THB 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THB 
MINISTRY OF ,HUMAN RESOURCES 
DEVELOPMENT (SHRIMATI MARGARET 
ALVA) : (a> No, Sir. not at present. 

(b) DOli Dot arill. 

H.M.T. Wd.t Watellta to Rall.a, Staff 

2594. SHRI BASUDEB ACHARIA. I 
Will tt. MiDister of RAILWAYS be pr.u04 
to.tate, 



. (,) whether it i. a 'act tbat We.ttrn 
~ailw., had issued orders Oil 9tb Novemtier, 
19t3 to; .uppl'y HMT Wrist Watche. to 

. ccrtiiD superVilOry and artisaa staft'; 

(b) if 10, whether aoy supply of 
watc;bea bas been m.de to the staff; . 

(c) whetber 8uch staff on otber zooal 
railwa,. will also be supplied watches on tbe 
I8me tetm. and conditions; and 

(d) it not. the reasons tberoof ? 

THE MINISTER OF STATB OF THB 
MINISTRY OF RAILWAYS: (SHRI 
MAD'HAVRAO SCINDIA: (a) The 
Western Railway had issued instructions on 
10.2.1982 regarding tbe supply of Wrist 
Watches certain categorie. of staff. 

(b) Yes. 

(c) and (d) InstructJons exist that 
individual. zonal Administrations may 
nominate any cat.gory as eligible for tbe 
facility of supply or watche. 00 realisation 
of cost tbereof in instalments, if considered 
justified in tbe interest of service. 

Computerisation of Reser,.tIoDI at 
Allahabad Railway Statioa 

259S. SHRI AMITABH BACHCHAN: 
Will tbe MiDister of RAILWAYS be pleased 
to state . 

(a) whetber it ;8 a fact tbat tbere are 
)001 queues waitina for reservation at 
Allababad Railway Reservation Office ; 

(b) whetber il· is also a fact tbat many 
a timo despito the passenprs boldin8 
relervation tickets, tbeir names do not find 
a place on tbe reservation chartl ; 

(c) whetber it is proposed to computerile 
tbe reservations at tbe Allahabad Railway 
Reservation Office :. an d 

(d) if not, tbe realOD' tbereof ? 

THei MINISTER. OF STAtB OF THB 
MINISTR.Y OF RAILWAYS (SH.R.I 
NADHAV&AO SCINDlA): (I) No. Sir. 

(b) No such cOmplaints haVe ., 
repOrted. 

(c:) a.nd (d). Tber. is DO propoaal. a. 
pre.eDt because project of computerisa.i~ 
of reservation in tbe fint stale bas ~ 
taken up only in respect of the four metf6~' 
politan cities where tbe workload of re.en;.:_ 
tion is ver, heavy. 

Ahta-Roba w .. t Cout KoaklD Rail"., 
2596. PROF. MADHU DANDAVATB: 

Will the Minister of RAIL WAYS be pleased 
to state: 

(a) whether Gpvernmorlt have announced 
that Abta· Roba is part of tbe p1an for tbe 
West Coast Kookan Railway between Abta 
and Manlalare ; 

(b) whether Government have allo 
announced ,to undertake a detailed survey of 
tbe proposed railWaY line from both tlaO 
onds; and 

(c) if so, tbe proaress expected in 
furCber extension of the line in tbe Seveat 
Plan? 

THE MINISTER OF STATB OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA) : (a) Apea. 
Roba will form a part of West Coast KonJta6 
line between Apta and ManpJore. 

(b)- Yel, Sir. 

(c) Further action will be considered 01 
compJetion of surveys depeDdiol OD 
availability of resources. 

DI ... II.ltI08 or Tralas OD NortlJena 
Rail",.) 

2597. PROF. NARAIN CHA~D 
PARASHAR : Will tbe Ministor 01 
RAIL*' A YS b~ p~ealed to Itlte : 

(8) whether aoy phasod prOll'ammo lor 
tbe. d,ieselilatioQ. of traina on the N9~t~,!'P 
Radway bas ~ finaliled b)' tlao &,11., 
AdmiaiitratioD • .. 




